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(b) whether any decision hae since been 
taken to this effect ; and

(c) if so, the main features thereof ?

THE MINISTER O F STATE IN  THE 
MINISTRY O F STEEL AND MINES (SHRI 
SHAHNAW AZ K H A N ) : (a) to (c). The 
Central Government and the State Govern­
ment o f Orissa have agreed to set up a cor­
poration for the development o f Sukhinda 
Nickel Deposits in District Cuttack, Orissa, 
with the former having 51% shaics and latter 
having 49% shares in it. The Nickel extrac­
tion plant will have the capacity to produce 
4800 tonnes of Nickel powder, 200 tonnes of 
cobalt powdci and 17,000 tonnes o f Ammo­
nium Sulphate fertiliser as byc-product psr 
annum. Steps are being taken to undertake 
pilot scale tests before a detailed project report 
for the commercial exploitation o f the deposit 
is drawn up.

There is a similar proposal for a loint 
venture between the Central Government and 
the State Government of Orissa regarding the 
lead deposits Sargipalli, Orissa. Before however 
a lead smelter based on these deposits is set 
up, it is necessary, that the detailed investi­
gations of out by the the deposits which arc 
being carried out by the Geological Survey of 
India arc completed. This work is being atten­
ded to.

Setting up of Research and Development 
Beard for Iron and Steel Industry

2736. SHRI P. GANGADEB :
SHRI P. M. MEHTA :

Will the Minister o f STEEL AND MINES 
be pleased to state :

(a) whether the proposal which was under 
the consideration o f Government, to set up 
a Research and Development Board for the 
Iron and Steel Industry has since been fina­
lised ; and

(b) if so, the broad features thereof ?

THE MINISTER O F STATE IN THE 
MINISTRY O F STEEL AND MINES (SHRI 
SHAHNAWAZ K H A N ) : (a) No, Sir.

M alpractces of “ Coal Cartel”

2737. SHRI P. GANGADEB :
SHRI P. M. MEHTA :

Will the Minister of STEEL AND M IN FS 
be pleased to s ta te :

(a) whether the representatives of Elec­
tricity Boards of four Western State sought 
the Centre's intervention to end the malpracti­
ces of “ Coal Cartel”  which was boosting fuel 
prices ; and

(b) if so, Government’s reaction thereto ?

THE M INISTER O F STATE IN THE 
MINISTRY O F STEEL AND MINES (SHRI 
SHAHNAW AZ KHAN) : (a) Yes ; Sir. 
Western Regional Electricity Board have com­
plained to the Ministry o f Irrigation and 
Power regarding the tendency of some private 
collieries to increase coal price.

(b) The Central W ater and Power Com­
mission have called for the details o f specific 
cases where the coal suppliers have resorted 
to  such unhealthy practices. The matter will 
be considered on receipt of further details.
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